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K s goin to,, b closed i1nd hi -
te r pla · 

' o, hat pr mt d thic ~ '  

sion; and 

(  ) wheth r there is still scope of 
reversing this decision? 

THE DEPUTY MINISTER IN THE. 
IV INISTRY OF RALWAYS AND IN 
THE 'DEPARTMENT OF PARL.IA-
MENTARY AFFAIRS (SHRl 
MALLIKARJ ~  (a) Loco shed and. 
the store of F. Railway at Katihar 
i not goi _ ta be closed. MG Loco 
Shed is'. propo-sed to be shi'fted and 
c,om.bind wi+- the existing BG lo.co 
!ilied at Kat.ihtir. There is no proposal 
:for bitting o:.f stores de-pot from. the 

~  site at Katihar. 

( b) In viw of COiDversion of Barauni-
Katihar MG section into BG remod 1-
ling of Katihar yard has been consi-

dered necessary. 

(c) Loco shed and store depot will 
remain at K atihar even after shifting 
of :V.lG shed. 

tabbing of India's U .N. Official 

::!5. SHRI D. M. PUTTE GOWDA: 
_ SHRI II. N. NANJE GOWDA: 

~ '  the Minister of EXTERNAL 
AFFAIRS be pleas d to state: 

(a) , rheth r Gov rnmcnt are awa 
lhat an Indian Official at ni d a· 
tions was slabb d at the Ralph Bunche 
Park in runt of the U.N. building; 

( h) if 5o, full details th reo! ~ and 

( c) what measu es have been adopt-
ed hv the Govemm nt for he afety 
o Jildians living abroad? 

TIIE MINISTER OF EXTE AL 
AFFAIR (SHRI ARASI1\IIHA 

RAO): (a) to (c). The Government 1S 
aw· re that an Indian employee of the 
1 ni ed o ~ was tabbed in ew 

York near the Lmited Nations build-
ing. owever wh'l he Governm nt 
d pl:v regr ts this incident. H is no 
j n  a position ta. take any pecific:: action 
in this regard sin the t:'nforeem nt ,of 

la , n ord i a subj,e t ithin th 
sole 3uri d;iction of th civil authorit-1 
o ~ in thi ca e the City Oil 
N w York. Tb ~ i:s no record f tn 
vict'm 0£ U1i incid"'nt h vin5 ough 

the a si tance of the Indian m1s.sion 
in New York. 

Late Running of Trains tween Go . -
dhia and JabalJ>ur 

2 ·. SHRl UTTAM RATHOD: \Ull 
th Mini st r of RAILWAYS be pl a ad 
to ta{ : 

{a) wheth r it i 'J fact that Ute 
train running between Gondbia and 
Jabalpur under Jabalpur Division do 
not run in time; 

( b)1 wh ther last year on many occ -

sion5 they were late by four to fiv 
hours; and 

C) what si-Ps hav be-n tak n by 
Government to run the trains in time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS A  D  I 
THE DEPARTME T OF PAR lA-
MENTARY AFFAIRS (SHRI MA 
LIKARJU ): (.a) to (c). The punctu-
alH,v of trains on Gondhia-Jab lpur 
s cUon has not b n s· i ac ory. 
lowe 'E'r, R a result of conC'erted · -
forts the performance of trains on thls 
section has already improv d eon. id-
erably compared o last ye r. El orl · 
are being mad to irnpro' i l  s ~ il 
further. 

Su ey for broad Gauge line betw en 
Tirup thi to Katpadi 

27. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of RAILWAYS be 
pl a ed to stat : 

(a) wh ther the survey from Tiru-
pathi to Katpadi ha , een lak n up o 
la: a broa g ug lii r: and 

( b) if so the work do ie so ar? 

THE DEPUTY IN TII 
MI lSTRY OF 

THEDEPARTM 




